
 S P O R T S  A U T H O R I T Y  O F  I N D I A
G O V E R N M E N T  O F  I N D I A

10–16 NOV 2025  (MON–SUN) IST 3 PM - 5:30 PM

Prof. (Dr.) Mark James, 
Professor of Sports Law,
Manchester Metropolitan
University, UK

I N  C O L L A B O R A T I O N  W I T H

O R G A N I S E D  B Y

ONE-WEEK ONLINE
CERTIFICATE COURSE ON 
SPORTS LAW IN INDIA

C E N T R E  F O R  A D V O C A C Y ,  R E S E A R C H  &  T R A I N I N G  I N  S P O R T S  L A W

M A H A R A S H T R A  N A T I O N A L  L A W  U N I V E R S I T Y  M U M B A I

C H I E F  G U E S T  &  I N A U G U R A L  S P E A K E R

&

M E D I A  P A R T N E R



P A T R O N

Hon’ble Prof .  (Dr.)  Dil ip Ukey,  
Vice Chancellor ,  MNLU Mumbai

C O U R S E  D I R E C T O R

D r .  S a j i d  S h e i k h ,
A s s i s t a n t  P r o f e s s o r ,  M N L U  M u m b a i

C O U R S E  C O O R D I N A T O R

M r .  A k a s h  C h a n d r a ,
R e s e a r c h  A s s i s t a n t  ( D P I I T  I P R  C h a i r ) ,
M N L U  M u m b a i

S P O R T S  L A W  I N  I N D I A

ONE-WEEK ONLINE CERTIFICATE COURSE

M A H A R A S H T R A  N A T I O N A L  L A W  U N I V E R S I T Y
M U M B A I

 C E T T M  M T N L  B U I L D I N G ,  P O W A I ,  M U M B A I ,  M A H A R A S H T R A ,  
I N D I A  -  4 0 0 0 7 6

( E S T A B L I S H E D  O N  2 7 T H  J U N E  2 0 1 4  B Y  T H E  G O V E R N M E N T  O F
M A H A R A S H T R A  U N D E R  A C T  V I  O F  2 0 1 4 )



ONE-WEEK ONLINE CERTIFICATE COURSE
I

A B O U T  T H E  U N I V E R S I T Y

T h e  M a h a r a s h t r a  N a t i o n a l  L a w  U n i v e r s i t y  M u m b a i  ( M N L U
M u m b a i )  a i m s  t o  i m p a r t  m o d e r n  l e g a l  e d u c a t i o n  a n d  p r o m o t e
s o c i e t y - o r i e n t e d  l e g a l  r e s e a r c h  f o r  t h e  a d v a n c e m e n t  a n d
p r o g r e s s  o f  t h e  s o c i o - e c o n o m i c  l i v e s  o f  t h e  p e o p l e  i n  t h e
c o u n t r y .  T h e  p r i m e  g o a l  o f  t h e  U n i v e r s i t y  i s  t o  d i s s e m i n a t e
a d v a n c e d  l e g a l  k n o w l e d g e  a m o n g s t  t h e  s t u d e n t s  a n d  i m p a r t  t o
t h e m  t h e  s k i l l s  o f  a d v o c a c y ,  s o c i o - l e g a l  r e s e a r c h  a n d  p o l i c y
f o r m u l a t i o n ,  a n d  p r e p a r e  t h e m  t o  u t i l i s e  t h e s e  s k i l l s  f o r  s o c i a l
t r a n s f o r m a t i o n  a n d  s u s t a i n a b l e  &  c o m p r e h e n s i v e  d e v e l o p m e n t .

S P O R T S  A U T H O R I T Y  O F  I N D I A  ( S A I )
T h e  S p o r t s  A u t h o r i t y  o f  I n d i a  ( S A I )  i s  t h e  a p e x  n a t i o n a l  s p o r t s
b o d y  e s t a b l i s h e d  i n  1 9 8 4  u n d e r  t h e  M i n i s t r y  o f  Y o u t h  A f f a i r s
a n d  S p o r t s ,  G o v e r n m e n t  o f  I n d i a ,  t o  p r o m o t e  s p o r t s  a n d
a c h i e v e  e x c e l l e n c e  a t  b o t h  n a t i o n a l  a n d  i n t e r n a t i o n a l  l e v e l s

A B O U T  T H E  C O U R S E

T h e  O n e - W e e k  O n l i n e  C e r t i f i c a t e  C o u r s e  o n  S P O R T S  L A W  I N
I N D I A  o f f e r e d  b y  C e n t r e  f o r  A d v o c a c y  R e s e a r c h  a n d  T r a i n i n g  i n
S p o r t s  L a w  a t  M N L U  M u m b a i  a i m s  t o  p r o v i d e  p a r t i c i p a n t s  w i t h
a n  i n - d e p t h  u n d e r s t a n d i n g  o f  t h e  c o m p l e x  l e g a l  l a n d s c a p e  t h a t
g o v e r n s  t h e  w o r l d  o f  s p o r t s  w i t h i n  t h e  I n d i a n  c o n t e x t .  T h i s
c o m p r e h e n s i v e  c o u r s e  i s  t a i l o r e d  t o  c a t e r  t o  l a w  s t u d e n t s ,
l e g a l  p r o f e s s i o n a l s ,  s p o r t s  e n t h u s i a s t s ,  a n d  a s p i r i n g  s p o r t s
l a w y e r s  w h o  s e e k  t o  g a i n  s p e c i a l i s e d  k n o w l e d g e  a b o u t  t h e
i n t r i c a t e  i n t e r p l a y  b e t w e e n  t h e  l e g a l  f r a m e w o r k  a n d  t h e  s p o r t s
i n d u s t r y .

S P O R T S  L A W  I N  I N D I A



Legal Rights and Duties
of Sportspersons

Sports Governance and
Regulation - I

Sports Governance and
Regulation - II

Sports Media and
Journalism

Mr. Tarun, Asst. Professor (Research), Member
of Centre for Sports and Entertainment Law,
Gujarat NLU, Gandhinagar

Mr. Narendra Singh Ujjwal, Deputy Director,
TOPS Division, SAI Head Office, Sports
Authority of India, Government of India

Mr. Manikant Sharma, Regional Director
(I/C), SAI RC Gandhinagar, Sports Authority of
India, Government of India

Mr. K. S. Aditya Rao, News Editor and 
Head of Speed Desk, NDTV Profit

ONE-WEEK ONLINE CERTIFICATE COURSE

C O U R S E  M O D U L E S

T h e  W o r l d  o f  S p o r t s  L a w :  A n  I n t r o d u c t o r y  S e s s i o n

Prof. Dr. Mark James
Professor of Sports Law, Director of Research, Manchester Law
School, Manchester Metropolitan University, United Kingdom 
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I

Sports and Intellectual
Property Law

Career Opportunities in
Sports Law

Gender, Caste and
Racial Discrimination 

in Sports

Sports Trade, Commerce
and Business

Administration

Dispute Resolution in
Sports

Online Sports Gaming
Landscape

Sports Gambling: Law,
Policy, and Practice

Dr. Sajid Sheikh, Asst. Professor of Law,
Coordinator of Centre for Research in IP,
Maharashtra NLU, Mumbai

Ms. Rachna Shroff, Founder- LawswithRachna.
She has 14 years of experience across diverse
sectors, including NBFC, Iron and Steel, Gaming,
and Technology.

Dr. Garima Pal, Assistant Professor of Law at
Maharashtra NLU Mumbai, Managing Editor of
Victimology and Victim Justice Journal, SAGE
Publishing

Ms. Tripti Bhushan, Lecturer, O.P. Jindal
Global Law School, Sonipat, Haryana, Advisor,
International Centre for Intellectual Property
Law at Law Essentials

Dr. Chirag Balyan, Associate Professor of Law,
DY Patil University School fo Law, Navi Mumbai
[Assistant Professor, MNLU Mumbai (on lien)]

Dr. Anand Raut, Assistant Professor of Law,
Deputy Director, Center for Information
Communication and Technology Law,
Maharashtra NLU Mumbai

Mr. Vidushpat Singhania, Advocate,
Managing Partner of Krida Legal, New Delhi
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ONE-WEEK ONLINE CERTIFICATE COURSE

D U R A T I O N
E a c h  m o d u l e  -  1  h o u r  1 5  m i n u t e s

C O U R S E  P L A T F O R M

C O U R S E  F E E

Rs.  750/-     for  MNLU Mumbai  Students       
Rs .  1 ,500/-  for  Students  o f  other  Univers i t ies
Rs .  2 ,500/-  for  Profess ionals/  Academic ians/
                      Researchers/  Ph .D .  Scholars

Fee  Payment  L ink:  ht tps ://payments .cashfree .com/forms?
code=Cert i f icateCourseonSportsLawinInd ia2025
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https://payments.cashfree.com/forms?code=CertificateCourseonSportsLawinIndia2025
https://payments.cashfree.com/forms?code=CertificateCourseonSportsLawinIndia2025


C O U R S E  O B J E C T I V E S

T o  f a m i l i a r i s e  p a r t i c i p a n t s  w i t h  t h e  l e g a l  p r i n c i p l e s
a n d  r e g u l a t i o n s  g o v e r n i n g  s p o r t s  i n  I n d i a .
T o  e x p l o r e  t h e  d i v e r s e  l e g a l  i s s u e s  a n d  c h a l l e n g e s
f a c e d  b y  s p o r t s p e r s o n s ,  o r g a n i s a t i o n s ,  a n d
s t a k e h o l d e r s  i n  t h e  s p o r t s  e c o s y s t e m .
T o  p r o v i d e  i n s i g h t s  i n t o  t h e  c o n t r a c t u a l ,  c o m m e r c i a l ,
a n d  i n t e l l e c t u a l  p r o p e r t y  a s p e c t s  o f  s p o r t s  l a w .
T o  a n a l y s e  t h e  e t h i c a l ,  g e n d e r - r e l a t e d ,  a n d
d i s c r i m i n a t i o n  i s s u e s  p r e v a l e n t  i n  t h e  s p o r t s  d o m a i n .
T o  o f f e r  p a r t i c i p a n t s  a  p l a t f o r m  t o  e n g a g e  i n
d i s c u s s i o n s  a b o u t  d i s p u t e  r e s o l u t i o n  m e c h a n i s m s  i n
s p o r t s .

W H O  S H O U L D  A T T E N D ?

S t u d e n t s  a n d  g r a d u a t e s
P r o f e s s o r s ,  t r a i n e r s  a n d  e d u c a t o r s
A d v o c a t e s ,  p a r a l e g a l s ,  a n d  o t h e r  l e g a l  p r a c t i t i o n e r s
S p o r t s  A d m i n i s t r a t o r s  a n d  M a n a g e r s
S p o r t s  J o u r n a l i s t s
C o n s u l t a n t s  a n d  A g e n t s
S p o r t s  I n d u s t r y  B u s i n e s s  E x e c u t i v e s
S p o r t s p e r s o n s  a n d  C o a c h e s
S p o r t s  F a n s  a n d  E n t h u s i a s t s

ONE-WEEK ONLINE CERTIFICATE COURSE
I
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W H Y  Y O U  S H O U L D  T A K E  T H I S  C O U R S E ?

G r o w i n g  S i g n i f i c a n c e  o f  S p o r t s  L a w :  T h e  s p o r t s
i n d u s t r y  i n  I n d i a  h a s  w i t n e s s e d  t r e m e n d o u s  g r o w t h  i n
r e c e n t  y e a r s ,  l e a d i n g  t o  a n  i n c r e a s e d  d e m a n d  f o r
l e g a l  e x p e r t s  w h o  c a n  n a v i g a t e  t h e  c o m p l e x  l e g a l
t e r r a i n  u n i q u e  t o  t h i s  s e c t o r .
D e m a n d  f o r  S p e c i a l i s e d  K n o w l e d g e :  L e g a l
p r o f e s s i o n a l s ,  s t u d e n t s ,  a n d  s p o r t s  e n t h u s i a s t s  a r e
k e e n  o n  a c q u i r i n g  s p e c i a l i s e d  k n o w l e d g e  i n  s p o r t s  l a w
t o  a d d r e s s  t h e  e m e r g i n g  l e g a l  c h a l l e n g e s  f a c e d  b y
s p o r t s p e r s o n s ,  o r g a n i s a t i o n s ,  a n d  g o v e r n i n g  b o d i e s .
E n s u r i n g  L e g a l  C o m p l i a n c e :  W i t h  t h e  e v o l v i n g
r e g u l a t o r y  l a n d s c a p e  i n  s p o r t s ,  t h e r e  i s  a  n e e d  f o r
i n d i v i d u a l s  w h o  a r e  w e l l - v e r s e d  i n  t h e  l e g a l
i n t r i c a c i e s  t o  e n s u r e  t h a t  a l l  a c t i v i t i e s  w i t h i n  t h e
s p o r t s  i n d u s t r y  c o m p l y  w i t h  r e l e v a n t  l a w s  a n d
r e g u l a t i o n s .
A d v a n c i n g  S p o r t s  G o v e r n a n c e :  A n  i n - d e p t h
u n d e r s t a n d i n g  o f  s p o r t s  l a w  i s  e s s e n t i a l  f o r  e n h a n c i n g
t r a n s p a r e n c y ,  a c c o u n t a b i l i t y ,  a n d  f a i r  p l a y  i n  s p o r t s
g o v e r n a n c e  a n d  a d m i n i s t r a t i o n .
F o s t e r i n g  L e g a l  A w a r e n e s s :  B y  o f f e r i n g  t h i s  c o u r s e ,
M N L U  a i m s  t o  c o n t r i b u t e  t o  l e g a l  a w a r e n e s s  a n d
e d u c a t i o n  w i t h i n  t h e  s p o r t s  a n d  l e g a l  c o m m u n i t y ,
f o s t e r i n g  r e s p o n s i b l e  a n d  i n f o r m e d  p r a c t i c e s .

ONE-WEEK ONLINE CERTIFICATE COURSE
I
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C E R T I F I C A T I O N  &  A S S E S S M E N T

P a r t i c i p a n t s  a r e  e x p e c t e d  t o  a t t e n d  a l l  m o d u l e s  a n d
a c t i v e l y  e n g a g e  i n  t h e  Q & A  s e s s i o n s .  U p o n  s u c c e s s f u l l y
c o m p l e t i n g  t h e  c o u r s e  ( i n c l u d i n g  e v a l u a t i o n ) ,
p a r t i c i p a n t s  w i l l  r e c e i v e  a  c o u r s e  c o m p l e t i o n  c e r t i f i c a t e
f r o m  M N L U  M u m b a i .

W H Y  I S  M N L U  M U M B A I  O F F E R I N G  T H I S

C O U R S E ?

T h e  O n e - W e e k  O n l i n e  C e r t i f i c a t e  C o u r s e  o n  S P O R T S
L A W  I N  I N D I A  e m b o d i e s  M N L U  M u m b a i ' s  c o m m i t m e n t  t o
p r o v i d i n g  a  p l a t f o r m  f o r  k n o w l e d g e  e x c h a n g e  a n d  s k i l l
d e v e l o p m e n t  i n  e m e r g i n g  l e g a l  f i e l d s .  T h i s  i n i t i a t i v e
i s  a l i g n e d  w i t h  o u r  u n i v e r s i t y ' s  v i s i o n  o f  p r o m o t i n g
e x c e l l e n c e  i n  l e g a l  e d u c a t i o n  a n d  r e s e a r c h  t o  a d d r e s s
t h e  e v o l v i n g  n e e d s  o f  s o c i e t y .
W e  i n v i t e  a l l  i n t e r e s t e d  i n d i v i d u a l s  t o  j o i n  u s  o n  t h i s
e x c i t i n g  j o u r n e y  t o  e x p l o r e  t h e  r e a l m  w h e r e  l a w  m e e t s
s p o r t s  a n d  t o  b e c o m e  e q u i p p e d  w i t h  t h e  t o o l s  t o  m a k e
m e a n i n g f u l  c o n t r i b u t i o n s  t o  t h i s  d y n a m i c  s e c t o r .
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F O R  Q U E R I E S

A k a s h  C h a n d r a  
C o u r s e  C o o r d i n a t o r

c a r t s l @ m n l u m u m b a i . e d u . i n
+ 9 1  8 8 4 0 3 2 2 8 9 8  ( W h a t s A p p )

A D D R E S S

C e n t r e  f o r  A d v o c a c y ,  R e s e a r c h  &  T r a i n i n g  i n  S p o r t s  L a w ,
M a h a r a s h t r a  N a t i o n a l  L a w  U n i v e r s i t y  M u m b a i ,

T e c h n o l o g y  S t r e e t ,  H i r a n a n d a n i  G a r d e n s ,
P o w a i ,  M u m b a i ,  M a h a r a s h t r a  -  4 0 0 0 7 6

E m a i l :  c a r t s l @ m n l u m u m b a i . e d u . i n
W e b s i t e :  m n l u m u m b a i . e d u . i n
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S C A N  Q R

b i t . l y /
S p o r t s L a w

M N L U M

O R  
F O L L O W  T H I S  

U R L

R E G I S T E R  N O W
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LAST DATE TO APPLY FOR THE COURSE IS 
9  NOVEMBER, 2025 (11:59 PM)TH
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